9 Papers laid on table

11.27 hs.

PAPERS LAID ON THE TABLE

REPORT OF C.A.G. OF INDIA ON
UNION GOVT. (CIVIL) REVENUE RE-
CEIPTS, 1970-71 AND NOTIFICA-
‘TIONS UNDER CUSTOMS ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): On Dbchalf of Shri
K. R. Ganesh, I beg o lay on the Table—

(1) A copy of the Report (Hindi ver-
sion) of the Comptroller and Au-
ditor General of India on Union
Government (Civil) Revenue Re-
ceipts, for the year 1970-71, under
article 151 (1) of the Constitution.
|Placed in library. See No. LT-
3599 /72.]

() A copy cach of the following No-
tifications (Hindi and English ver-
sions) under scction 159 of the
Customs  Act, 1962:—

(i) G.S.R. 382(E) and G.S.R. 383
(E) publilshed in Gazette of
India dated the 19th August,
1972 with an cxplanatory me-

morandum.
(it) The Transfer of Residence
(Amendment) Rules, 1972,

published in Notifications No.
G.S.R. 1003 in Gazette of
India dated the 19th August,
1972 together with an expla-
natory memorandum.

(iii) G.S.R. 1004 and G.S.R. 1003
published in Gazette of India
dated the 19th  August. 1972
together with an  explanatory
memorandum.
|Placed in library. See No. 1.T-
3600/72.]

(3) A copy of Notification No. G.S.R.
961 (Hindi and English versions)
published in Gazette of India dated
the 12th August, 1972, issued un-

under the Central  Fxcise Rules,

1944, together  with an cxplana-

tory  memorandum.  [Placed in
library.  Sec No. LT-3601/72.]

STATEMENT SHOWING  ACTION TAKEN ON RE-

COMMENDATIONS  MADE IN PART 1 OF

Rrrort OF COMMITTEE. ON
AND  INFORMATION MEDIA

BROANCASTING

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR

BHADRA 11, 1894 (Saka)
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SINHA): 1 beg to lay on the Table a state-
ment (Hindi and English versions) showing
action taken on the recommendations con-
tained in Part II of the Report of the
Committec on Broadcasting and Informa-
tion Media on ‘Coordination of Mecdia of
Mass Communication’. [Placed in library.
Sece No. LT-3602/72.]

Dock WORKERS (REGULATION oOF EMPLOY-

MENT) AMENDMENT RuLes, 1972
THE DEPUTY MINISTER IN THE

MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI BALGOVIND VER-
MA): I beg to lay on the Table a copy of
the Dock Workers (Regulation of Employ-
ment) Amendment Rules, 1972 (Hindi and
English versions) published in Notification
No. S.0. 2043 in Gazette of India dated
the 5th August, 1972, under sub-scction (3)
of section 8 of the Dock Workers (Regula-
tion of Employment) Act, 1948. [Placed in
library. See No. I.T-3603/72.]

RerORT OF COMMITIFE TO REVIFW WORKING
orF NATIONAL AKapbeMIES AND LCG.C.R.

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SO-
CIAL. WELFARE AND IN THE DEPART-
MENT OF CULTURE (SHRI D. P.
YADAV): I beg to lay on the Table—

(1) A copy of the Report of the Com-
mittecc  appointed to review the
working of the National Akade-
mics and the Indian Council for
Cultural Relations.

(2) A statement  cxplaining  the
rcasons for not laying the Hindi
version of the above Report simul-
tancously. [Placed in library. See
No. 1.T-3604/72.]

NOTIFICATIONS SERVICES

UNDER  ALL-INDIA

Act

MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MONSIN): I beg to lay on the
Table a copy cach of the following Notifi-
cations (Hindi and English versions) under
sub-scction (2) of scction 3 of the All India
Services Act, 1951:-—

(1) The Indian Admiunistrative
(Fixation of  Cadre

THE DEPUTY

Sevvice
Strength)

Fighth  Amendment  Regulations,
1972, published in Notification No.

G.S.R. 377(F) in Gazette of India
dated the 17¢h August, 1972,

(2y The  TFourtcenth  Amendwment  of
1972 10 the Indian Administrative
Service (Pav) Rules, 1954, publish-
cd in Notitication No. G.S.R. 878
(K in Gazette of Tondia dated the
17th August, 1972,



